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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)
TiS HAZARI COURTS : DELHI

In partial

modification 1o
18227/Committee/Gaz./PDJ West/2024 date

ORDER

this office

earlier

Orde'r

No.758/18128-
d 28.05.2024, the following committees of Wesl

District, Tis Hazari Courts, Delhi are re-constituted as under with immediate effect :-

Concerned

District Judge (Commercial Court)-01

5, Name of the conmnitlee Name of the Qfficer Designated as

No Branch

1 |Committee for redressal of Principal District & Sessions Judge (West) | Chairperson Adminisiration

- f Memb £ il The Administrative Civil Judge (West) Convenor Branch

EOICCRIS O. em. ers. 0 . 1€ | president of the District Bar Association, | Member
Bar Association at the District. |THC
(High Court of Delhi letter | The S:?c1'§ta1'¥1 ‘?—f l1he District Bar Member
No.72/DHC/Gaz./2018  dated |A5S08iion T @ wcil of Delhi _
15.10.2018) ominee of the Bar Cowncil ol Delhj. Member

2 | Witness Protection Committee Principal Districl & .‘Se:;s.ti‘nns.l ] udg‘; (West) Chairgerson General Branch
(High Court of Dethi Notification B‘;Sfﬂcommlsmm of Police, Wes Wimaoey
No.294/Rules/DHC dated | Chief Public Prosecutor, West District, Tis | Member
13.03.2019) Hazari Courts, Delhi. " |Secretary

3 |To work out the modalities of $h. Naresh Kumur Malhotra, Chuairperson LAC Branch

regard to Sexual Harassment
against the women employees of
West Disirict, THC

(GNCT of Delhi letter No.F.8/
36/2012/8.1/Vol.1/1983 dated
28.05.2013)

Action India and also Former Director,
MARG

Impheaton of  directionsig, gny Rumar, AD)-02 Member
contained in Para 17 of Writ|Administative Civil Judge (West) Meniber
iti fvi istrict Nazir (Wesl ember
Petition (Civil) No0.2162/2015 | Disuict Nazi (West) Memb
titled Shri H.V. Kumar &
Others Vs Delhi Treasury Tis 1"
Hazari Courts & Others for
facility and convenience of
tracking such deposits and their
periodic renewals
4 |Sub-Committee for assessing g/Is. Harleen Ssingh;NASJ—()l (POCSO) Chairgcrson General Branch
. ecretary, DLSA (West) Member ;
the quahty of ll‘le .Suppm"t s, Neelam Narang,. Mcember
Persons (West District), Tis|Addl.PP/RCC Incharge from DCW
Hazari Courts, Delhi EMOP; 965(:791;5% fheot)
. . . email : neelamdew @gmail.com
“\jlumte&' of meetmg_ dated Ms. Suma Madda, ACP, Sub. Division Member ot
03.03.2020 of “Committee tO|Rajouri Garden (Mob : 8750871106)
monitor proper implementation of |(email :
several guidelines laid down by acp.rajourigarden @delhipolice.gov.in)
the Supreme Court as well as
High Court of Delhi for dealing
with matters pertaining to sexual
offences and child witnesses.”)
- 5 |Purchase Commitlee Ms. Hemani Mathotra, District Judge Chairperson General Branch
{Commercial Court)-02
Sh. Naresh Kumar Malhtora, Member
District Judge (Commercial Court)-06 Member
Administrative Civil Judge (West) Member
The D.D.O. (West) Member
¢ |Internal complaints committee | Ms. Shi\'éli Sh;]lmﬂ‘ ASI-03 Chairperson Administration
y P . . $h. Anil Chandhel, ADJ-04 Member Branch
dealing with complaints with Ms.Abha Joshi, Governing Body Member, | Member




'

Name of the commnittee Name of the Officer Designated as Concerned
Branch
7 (Grievance Redressal Committee | Principal Judge, Family Court (West) Chairperson Administration
{ look into 1l . t / Chief Metropolitan Magistrate (West) Member Branch
D ook Iig e PRONESt /ousiriv Tdge-cumeRC: OWesi) Member
suggestions / grievances and | Administrative Civil Judge (West) Member
complaints of Staff, Litigants
and Public Persons
8 |(i) Arrears Commitiee to fix|Principal Judge, Family Court (West) Chairperson Judicial Branch
. iy v . Sh. Ajay Gupta, District Judge Co-chairperson
targets for disposal of 1dfent1.fied (Commercial Court)-05
cases, to formulate guidelines|sh. Hem Raj, ASI-08 Member
for expeditious disposal of cases | Chief Metropolitan Magistrate (West) Member
: Senior Civil Judge-cum-RC (Weast) Member
particularly old cases, to
propose constructive
suggestions and strategy for
speedy disposal of targets fixed
and to constantly monitor
disposal of such cases.
(ii) To constantly monitor the
disposal of 5 and 10 years old
7| cases.
(High Court of Delhi letter
No.213(10)/RG/DHC/2016 dated
03/02/2016)
9 |[For wusing new Web Portal  Role General Branch:
known as Government Sh. Gautam Manan, ASJ-09 Rl useL
Secondary user
e-Marketplace (GeM) of West |sh. Mukesh Juneja, I.A.. Buyer(s)
District West District
Sh. Mukesh Juneja, LA, Consignee(s)
# West District
v Administrative Civil Judge (West) Supervisor
The D.D.O. (West) D.D.O.
10 {“Review Sub-Committee” to|Principal Judge, Family Court (West) Chatrperson Judicial Branch
. . . Chief Metropolitan Magistrate (West) Member
St-l ategize and dehb?rate UP.OH Senior Civil Judge-cum-RC (Wes1) Member
disposal of cases with special
attention to monitoring cases.
The aim and object of ‘the
Committee is to creation of
leadership and peer groups
amongst  Judicial = Officers.
Furthermore, the committee
will send a monthly report to
the Disposal Review Committee
of the Hon'ble Delhi High Court
(High Court of Delhi letter
N0.3227-37/2018 dated
17/07/2018)
11|To monitor compliance with | Sh. Hem Ruj, ASJ-08 Chairperson Judicial Brancl:

directions of the Hon'ble High
Court of Delhi in case titled
Manjit Singh Vs. State Crl. MC
N0.4485/2013 dated 10,09.2014.

Chief Metropolitan Magistrate (West)
Addl. Chief Metropolitan Magistrate
(West)

Sh. Jaghir Singh, ACP (11Q)

(M.No.: 9811192923)

(email : legalcellwest303 @gmail.com)

The ACP/HQ/Crinte

Member
Member

Member

Nadal Officer

e

)




e " Name af the conunittee Name of the Officer Designated as Concerned
No Branch
12 | Distri . Principal District & Sessions Judge (Wesl) | Chairperson encral Brancl

strict  Court  Vulnerable . iD e & gl ! $WDC
s g " enior most ember
Wltn'ess .Deposmon Courtr OOMS | ¢ vior most AS] (POCSO) TERAEE
Monitoring Committee | Senior most ASI (Rape Cases) Member
(VWDCMC) The Chairperson, VWDC Commttee Additional
THC, Delhi Member
(For Waest District)
(High Court of Delhi letter
No.156-167/Rules/DHC/2022
dated 24,02.2022)

13  Committee to Monitor the Principal-Jjudge, Family Court (West) Chairperson Computer
epistrafi ¢ i 1 Chiet’ Metropolitan Magistrate (West) Member Brauch (West)
registration oi cases, tmeiy Senitor Civil Judge-cum-RC (West) Member
uploading of Orders and hybrid
hearing in all Courts of District
West.

14 1Selection Committee for Principal District & Sessions Judge, West | Chairperson General Branct
Selection of Law Researchers  |DSUict

.' X . Principal Judge (Family Court), ivicmber
for District Judge (Comumercial |west Distict
COUI'tS) Senior most District Judge (Commercial | Member
Court}, Wesl District
(High Court of Delhi letter
No.6589/EoDB/DHC/272/2023
dated 29.03.2023)
15 | Committee to monitor/observe |Principal Judge, Family Cowt (West)  «| Chairperson Judicial Branch
il . £ del f Chief Metropolitan Magistrate (West) * | Member
¢ Teasols B elay ol €ases|geqyior Civil Judge-cum-RC (West) Member
pending for more than 2 years. i
(Letter No.EC/01/2023 dated
02.03.2023 of Hon’ble e-
Committee, Supreme Cowt of
India and email dated 07.07.2023
received from High Court of
Delhi)
16 Conlnlittee to con‘lplete the task Sh. Hein Rﬂj. ASJ'OS Clmirperson Geneml Branc
F identificats £ havin Ms. Suumya Chauhan, ASI (FI'C)-02 Member & =
ot Identilication ot cases MAVINE |, Ankit Karan Singh, MM-08 Member Computer
historical / public importance. Branch (West)
17 Accessibﬂity Committee 10 deal|Sh- Navesh Kumar Mathotra, Chairperson Geuneral Bran.
. . } . DJ {(Commercial Court)-06 (Wesl)
with all Issues .lelz-nt.mg to the|q;1 20837173
Person’s with Disability. Senior Civil Judge-cum-RC (West) Member
011-23918465
Sh. Gaurav Sharma, Advocate Member
Mobile No.: 8447293054
Sh. Sandeep Chand, JA/District System | Member

Administrator
Mobile No.: 9990720157

18

District Victim Compensation
Committee

(in order to ensure a consuitative
process to deliberate and award

just, fair and  reasonable
compensation to victims of crime
under the Delhi Vietim

Compensation Scheine)

Ms. Hemani Malhotra

D] (Commercial Court)-02
The Secrelary, DLSA (Wesl)
The Chief Public Prosecutor

Chairperson

Member
Member




S, Name of the commitice Name of the Qfficer Designated as Concerned
No Branch
191 To oversee the implementation |Sh- Dig Vinay Singh Chairperson General Branci
DI (Commercial Court)-03
of the Judgment passed by the ol e NMetibis
Hon'ble Supreme Court of|DJCommercial Court)-01
India in the matter titled SD'}-(’(*:JaY G“P‘_ﬂic - Member
3 ommercial Court)-0f
“Satender Kumar Antil v,
Central Bureau of
Investigation”, SLP (Criminal)
5191/20
20 | District Case Management The Principa] District & Sessions Judge | Chairperson Judicial Branct
C .y The Principal Judge, Famuly Court Member
ommittee Sh. Gautam Manan, ASJ-09 Member
The Chiel Metropolitan Magistrate Member
The Senior Civil Judge-cum-RC Member
(To work as per the Action Plan | The Secretary, DLSA (West) :{dd“l:mml
. . ember
for Arrears Reduction in
District Judiciary)
21 [Committee to maintain cordial |The Principal District & Sessions Judge Chairperson General Branc!
. The President, Delhi Bar Association, | Member (West)
- |relations between Bench and THC, Delhi.
Bar. The Secrctary. Delhi Bar Association, | Member

THC, Delh.

Note : In the absence of Chairperson, the senior most Officer will Chair the meeting of
the Committee.

Further the correspondence with the High Gourt of Delhi, New Delhi will be done only throug!
the undersigned.
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(VINOD KUMAl?)'h’
PRINCIPAL DISTRICT & SESSIONS JUDGE
(WEST DISTRICT)

The Registrar General, High Court of Delhi, New Delhi.

The Principal District & Sessions Judge (HQs), Delhi

The Principal District & Sessions Judge, all district, Delhi/New Delhi.
All the Judicial Officers of West District, Tis Hazari Courts, Delhi.
Sh. Gaurav Sharma, Advocate, Chamber No.Y-1, Clvil Wing, Tis Hazari Courts, Delhi.
The Sr.A.0.(J), VWDC, Tis Hazari Courts, Delhi {Room No.20-A).

All the Branch Incharge/DDO of West District, Tis Hazari Courts, Delhi.
The Branch Incharge, Judicial Branch, Central Distrigt, Tis Hazari Courts, Delhi.
The Branch Incharge, Library, Tis Hazari Courts, Delhi.

. The PS to the undersigned
. The Reader to the undersigned

. For uploading on LAYERS.

T =

. O/o CMM, West District, Tis Hazari Courts, Delhi.
- Scanning Room No.282, Tis Hazari Courts, Delhi.

. For uploading on centralized website through LAYERS.
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(WEST DISTRICT)

Dated, Delhi the M!“T, >

o9/
PRINCIPAL DISTRICT & SEss(or{fé JUDGE



